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trains; the alarm chain apparatus was 
accordingly restored in nearly 150 
trains on Indian Railways. There was, 
however, a spurt in the incidence of 
unauthorised pulling of alarm chain 
adversely affecting punctuality ot 
trains and as a result of a further 
review undertaken in 1962, alarm 
chain apparatus had to be blanked off 
on a number of trains. 

As in the present incident, 
passengers could not stop the 10lll(-
distan...:e train when fire b"oke out in 
a coach, resulting in casualties, I 
thought We should put a stop to the 
system of blanking off of the alarm 
chain apparatus. Instructions h3ve 
Llc(~ordingly already gone out that this 
practice should be discontinued forth-
with in all non-suburban trains. 

Honourable Members will, how-
ever, appz:,el'iale that conditionA are 
different as far as suburban trains are 
concerned. Stations are situaied close 
to each other and in case of any 
incidenc'e of fire, etc., it ('annat re-
main un-noticed for more than per-
haps a few minutes. Railways now 
blank off the alarm chain apparatus 
in a number of suburban trains and 
I am afraid this practice will have tu 
conl inuf' in thl' interest of smooth 
running of trains. On suburban s{'c-
tions, trains folJow each other in quick 
succession and stopping of a train by 
an unwarranted use of the alarm 
chain apparatus will immediately 
caUSe queuing up and dislocation of 
services. AIRO, the punctuality o( 
suburban trains will be severely 
affected, creating more problems, 

I thought I should clarify what I 
had in mind when I made the an-
nouncement on 26th April regarding 
discontinuance of the practice of 
blanking off of the alarm chain 
apparatus. 

12.4 b .... 

RE EXPLOSIONS IN GOODS Y AnD 
AT BHUSAVAL 

Mr. Speaker: About the railway 
accJdent, I would now permit some 

clariflcatory questions. Anyone who is 
signatory to it may put the question. 
Only signatories and not others. 
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Shrl lIem B'rua (Gauhati): 1\ has 
been reported this morning that la 
live bomJbs have been discovered in 
a nalah in Sahranpur, All these things 
and explosions and violent activities 
in the country speak of a certain pat-
tern. In that context, may J know 
whether the Government have :been 
ahle to hold any preliminary or prj· 
mary investigation into these accidents 
III Bhusawal and, if they have, whe-
th T they have ('ome to the conclusion 
Ih:.t this might belong to the broad 
pcl' !ern of things that are evolving 
in this country the CBI, I mean. 

Dr. Ram Subha, Singh: As I said 
l'al'lier, the entire mli.tter i~ under 
investigation and the government will 
hove to be guided by the report of the 
investigation authorities. 
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Shri Swell (Assam-Autonomous 
Districts): With regard to the inci-
dents in Assam, the Minister of State 
for Railways an~wering questions last 
week had staled that therE" was a 
forei!!n hand behind tho incidents, 
although thp inve~tigation!'> were ~till 
going on On the same basis, may I 
know whether he suspects a foreign 
hand behind the explosion at Bhusaval 
also? 

Dr. Ram Subhag Singh: Actually 
when I moade that statement. I had 
certain proof at my disposal. Here 
the matter is under investigation. So, 
I do not want to be categoricDI. 
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The Minister of RaIlways (Shri S. K. 
PaUl): These explosive, ,belong to 
our own defence. What was in it. 
where they were made. etc. is not 
known to us, nor is it proper to 
divulge it. 

,Shrl A. P. Sharma (Buxar): From 
the statement. I find that the wagons 
were booked from Pathankot to Pul-
gaon on 23-4-66 and the explosion took 
place on 2-5-66 at 23.15 hours when 
they were standing in Bhusaval goods 
yards. I want to know when these 
wagons started from Pathankot, when 
they arrived at Bhusava1 and how 
long they had been waiting in Bhusa-
val goods yard. When the wagons 
contained explosives, why were they 
detained so long in the yard? 

Dr Ram Subha, Slqh: The wagon • 
ilrri\:cd at Bhusaval at 3.10 hours on 
2-5-66 and the explosion occurred at 
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23.15 hours On 2-5·66. So, there was 
not much of a detention there. 

Shrl A. P. Sbanna: When did they 
5t'lrl from Palhankot, because il has 
taken a considerably long time to 
reach Bhusaval. 

Dr. Ram Subhag Sinrb: They were 
booked on 23-4·66 from Pathankol to 
Pulgnon. 

Sbrl A. P. Sbarma: I am asking a 
specific question. These wagons con-
tained explosives. It has taken aboul 
9 or 10 days. Why should explosive 
materi<1i take so long a time in its 
movement? 

Dr. Bam Subhag Sinlh: The move-
ment depends on the line clearance. 
etc. 

Mr. Speaker: Are there no special 
prer8utions tak(' when there are 
explosiv£'s? 

Dr. Ram Subhag S'in(h: It was 
standing in the marshalling yard at 
that time. There was no question 01 
the explosion occurring while the 
train was in mot ion. 

Mr. Speaker: When the wagons 
rontain cxplosi\'es, they should be left 
to the ordinary routine to remain in 
some yard for gome days as other 
wagons would remain. Is not any 
special precaulion taken when the 
wagons contain. explosives? 

Sbri S. K. PaW: There Is a manual 
thaI governs the carriage of explo-
Slves. But il has nothing to do with 
time; that is a new problem. The 
manual conlains how they are 10 be 
booked, what precautions the consianor 
tos to take, etc. It also contains what 
must be the di.lance between the 
loromotive and the wal,OIUi, etc. There 
is very scrupuloua adherence to all 
these things, but the time factor is 
nol mentioned there. 

Sbrt A. P. 8hAnDa: It hao taken 
10 days to move from Palhankot to 

Bhusa\·al. Is Ihere no I ;me limit for 
the movement of explosives? 

Mr. Speaker: He says there is no 
time-limit menlioned In the manual. 
What t~an I do? 

Shri Hart Vishnu Kamath (Hoshan. 
gabad): Amend the manual. 

Mr. Speaker: If this is not Includ. 
ed. this asped may be eX\imined. 

Shri S. K. Patll: We shaU certainly 
do so. We shall also find out why 
that much time was taken. 

Shrl D. C. Sharma (Ourd·.spur): The 
minister has given a very conventional 
and stereotyped reply to this question 
which is engaging the attention of 
the whole of India. He has said Ihat 
it is under investigation. May I know 
whether the Chief Inspeplor Of Rafl-
wnys is going to investigate into the 
m~ltt('r? He can investigate it. on iI 
hUman l('vcl, operational level and 
mcchnniC'a] level. What eft'orts ic; th(>-
Mini.ier of Stnte going to make in 
order thaI the element of sabotage, 
which most of us believe i. 100 per 
cent correct, is taken note of? May I 
know whether some olher kind at 
inquiry will be set up to find out that 
there ha, heen sabotag.. aboul which 
T havE' no doubt? 

J)t. Bam Sab_, Sinrh: Every pre-
caution will be- taken to find out whe. 
ther there has been .abotage or not. 
The In'pectorate of ExploRives as well 
as the CBI repre.entatives are Indud-
ed In this aloJ\ll with the Invesli,ating 
authorities, which consist of tour rail-
way officials. 

Sbrl Shree Narayan Du IDar-
bhanl(s): Wh~lt lln~ the uliilual precau-
tlon~ that are to be taken by raU ... 
ways when they accept such p.xp]n-
.,ves for transport from one .tallon to 
anolher? When Ihelle wa,on. were 
lying in the yard, were any pel'llOnA 
posted there to keep w slch agaln8t 
any .abotage beiJ\ll carried out- If 
liIIO. what arrangement was made? 

Dr. Bam Subhac Stal'b: There are 
certam conditio".. It ruN to 20 lia .... 
If you allow me, Sir, I will reed It, 
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Shrl Tyagl (Dehra Dun): Are proper 
arrangements made to keep watch? 

Dr. Ram Subbag Singb: Yes; there 
were propel' aITangements to watch. 

13.00 hrs. 
STATEMENT UNDER DIRECTION 
11" HE. INACCURACY IN STATE-

MENT AND REPLY THERETO 

Sbrl Daj! (Indore): Sir, during the 
dis~'ussion on .... 

Shrlmati Renu Chakravartty (Bar-
.. ackpore): Where is Mr. Sanjiva 
Reddy' 

Mr. Speaker: Mr. S. K. Dey will 
make the .~atement. 

Sbrlmati Renu Cbakravartty: Why? 
Mr. Sanjiva Reddy must be here to 
apologise. 

Sbri Daj!: Mr. Speaker, Sir, during 
the discussion on the Indian Copper 
Corporation I Irad pointed out that 
the Indian Copper Corporation was 
under the technical management of 
New Consolidated Goldfields South 
Africa Ltd. and bad referred to Bul-
letin of the Geological Survey of India, 
p. 55. In his reply, the Hon'ble Min-
ister Mr. Sanjiva Reddy denied my 
statement as based on false informa-
tion. A reference to the speech wiil 
ghow that he was silent on the ques-
tion of the matter having been refer-
red to in the Bulletin of Geologi",1 
Survey of India and only denied my 
statement and held it up to ridicule. 

r thereupon tried to get the copy of 
the Bulletin from the Parliamentary 
Library hut I was informed that It had 
been withdrawn. My efforts to obtain 
the Bulletin from the other source!: 
was met with a similar reply, How-
(~ver, I have now been able to find 
the relevant page and a photostate 
copy of the same is in my possession. 

III tb~ Bulletin of the GMlogiC'll1 
Survey of India. Series A. E("onomic 
Geology No. 23, Copper. by J. A. 
Dunna as revised and enlarged by 

thereto (Stt.) 
A. G. Jll111gl'dm, S. P. Nautiyal and 
M. K. Hoy Chaudhuri, p. 55, it is men-
tioned "in 1924, exercising thC'ir auc-
tion the Cordoba Coprt.er Company 
purchased the mining rights at Mosa-
bani from the Cape Copper Company. 
Simultaneously the company was 
recon,tructed as the Indian Copper 
Corporation. 

"In 1931, th(. technical management 
Of the Corporation was handed over 
to the New Comolidated Goldfields 
South Africa Ltd. under whose mana-
gement operations still continue." 

The year of publication, as ~ivcn 

on the Bulletin, i, 1965. J had there-
fore right and reasonable reason tn 
believe that the technical management 
of New Consolidated Goldfields South 
Africa Ltd. cotinued on the day whpn 
I spoke in the House. If during the 
Africa Ltd. continued on the day when 
period alter the pubhcation and roy 
spce-ch in Parliament, the technical 
management had been changed the 
Minister could have made such ~ 
clear statement and the matter could 
have rested there. Instead he totally 
denied the whole of my statement re-
garding Indian Copper Corporation 
being technically managed by New 
Consolidated Coldfields South Africa 
L1d. In this context the withdrawnl 
of the relevant Bulletin from circula-
tian is also very significant. 

It is clear that the Government of 
India in their public-atian Bulletin of 
Geological Survey 01 India gave wrong 
information or the information given 
was correct but the technical manage-
ment by the South Alriean firm was 
tenninoated before I raised th(' issue 
tn Parliament. The Ministers Rtnte-
ment does not give any cleaT indica-
tion as to the actual fact. It is 
regrettable th'3t the Minister instead 
of clarifying the position satisfied him-
self by a general !:taternent denying 
what r have said and also went fUrther 
to mnkr some unsavoury remark about 
me. It is now clear that the Minister', 
statement amounts to suppressio red 
Bnd 81LgQ('.lIfti.on falsi. and the statC'm,"lt 
made by me Is cOl'reet as based on 




